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General Discussion :

and achieve the Plan target, special
incentives which I enumerated ear-
lier, such as the concession on oils,
agricultural implements, etc. should
be given. Farmer is our backbone and
this Budget is not earnest in giving
‘him concessions but gives concessions
1o city-dwellers and trading eommuni-
ties. )

I congratulate with my theartlest
-emotions the Finance Minister on the
strict measures that he js taking to
reduce tax evasion. In papers we
read that there are raids on the hou-
ses of some capitalists or big indus-
trialists and the police recovered gold
bars worth Rs. 14 lakhs and currency
of Rs, 6 lakhs and so on. The hon.
Minister should give us a quarterly or
half-verly statement of such raids
and the money found and what action
has been taken against this type of
persons who possess such unaccount-
able wealth.

17 has.
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17:01 -hrs.
RE: AIR CRASH NEAR CALCUTTA

Shri Tygai (Dehradun): Sir, there
is a sensational news that there was
another air crash. I would like you
to ask the Defence Minister to make
a statement.

Shri Hari Vishnu Eamath (Hoshan-
gabad): We have heard outside of
some crash.

Shri
state-

Mr. Speaker: Order, order.
Swaran Singh may make his
ment about sugarcane.

17.01} hrs,

STATEMENT RE:

PRICE

SUGARCANE

The Minister of Foog anq Agricul-
ture (Shri Swarap Singh): As the
House is aware, Government have had
under consideration the question of
fixation of minimum price of cane for
the crushing season 1964-65 under the
Sugarcane Control Order, 1855, issued
under the Essential Commoditics Act.
After a consideration of the relevant
factors ang taking into account the
trend of recoveries during the current
year, Government have decided that
the basic minimum price at the fac-
tory gate at the recovery point of



Business Advisory
Committee

[Shri Swaran Singh]

9-4% and below should be Rs 4-96
nP per quintal as compared to the
present price at that level of Rs. 4-68
nP to Rs, 485 nP per quintal. There
would be a premium as before of 4 nP
per quintal of sugarcane for every
additional 019 of recovery. The
necessary notification prescribing the
minimum price payable by each fac-
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tary would be issued on this basis in.

due course after the final position
about recoveries of the current year
is known. I should also like to add
that as against the system of reduc-
tion for road transport of cane which
was prevalent upto 1962-63, viz, from
32 nP to 96 nP per quintal from the
factory gate price, depending on the
distance the permissible reduction
would continue to be only 32 nP per
quintal as in the current year and the
balance of the expenses upto a maxi-
mum of 64 nP per quintal would be
taken to manufacturing cost of sugar.
This would bring the system regard-
ing road transport in line with that
for rail transport.

17:04 hrs,
BUSINESS ADVISORY COMMITTEE

TWENTY-FIFTH REPORT

Shri Rane (Buldana): 1 beg to
present the Twonty-fifth Report of the
Business Advisory Committee.

Shri Bhagvwat Jha A-ad (Phagal-
pur): Sir, gince the Question Hour
this morning, I am very much emo-
tionally upset for the remarks I
made, Therefore, 1 express my regrel
for what I have said.

Mr. Speaker: T am thankiul for
the hon. Member; he hol =aid it
perhaps in a youthful moond
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17.05 hrs,
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Half-An-Hour Discussion.



